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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl) No(s).4393/2012

(From the judgenent and order dated 04/04/2012 in CRA No. 409/ 2002,
H GH COURT OF U. P AT LUCKNOW

MASI HUDDI N AHVAD KHAN Petitioner(s)
VERSUS
STATE THR. C.B.I. Respondent ( s)

(Wth appl n(s) for exenption fromfiling OT. and suspension of
and office report)

Date: 23/07/2012 This Petition was called on for hearing today.

CORAM :
HON BLE DR JUSTI CE B. S. CHAUHAN
HON BLE MR, JUSTI CE SWATANTER KUMAR
For Petitioner(s) Arunabh Chowdhury, Adv.
Anupam Lal Das, Adv.
Vai bhav Tomar, Adv.
G Pannei, Adv.

Si dharth Luthra, ASG
Rekha Pandey, Adv.

T. A. Khan, Adv.

Arvind Kumar Sharnmm, Adv.

For Respondent (s)

SSFS SSSS

UPON hearing counsel the Court made the follow ng
ORDER

M. Sidharth Luthra, learned ASGis requested to assist the

M. Arvind Kumar Sharna, Adv. accepts notice and is directed
Vakal at anama wi thin two weeks.

List the matter after two weeks.
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